Name of Corvorate debtor: Mittal Corp Limited: Date of commencement of CIRP: November 10.2021

List of creditors as or

oril 25,2023

Amountof | Amount of any mutual ‘Amount of claim
Name of Authorised Contingent | dues, that may be set- | Amount of claim  |under
S.No. ive (if any) Employee Details of Claim Received Details of Amount Claime claim off not admitted verification | Remarks, if any
Amount of claim Whether | % Voting
Date of recei ned mitted Nature of Claim elated Party| Share in CoC
tahendra Kumar Jain 112021 571 241571 | Salarv es N N - -
dan Lal Acarwal 112021 438 - ity o N N 1.94.438 -
avin Kumar Goval -2021 625 1.28.423 | Gratuity o N N 252202 -
amesh Kumar Mundra 2022 28.46 455 4| Gratuitv and Leave Encashment_|No. 2846 455 N - -
tukesh Mandhani 2022 21.92.423 | Gratuitv and Leave Encashment | Yes 21.92.423 N - -
uran Mal Aaarwal -2022 1007505 N ve Encashment o N N 10.07.505 -
K i -11-2021 227 25227 [ Salarv o N N - -
ra K ai 2022 2.90.769 - [Gratity o N N 290769 -
Jaadish rawat 1-2021 926 688 | Gratuity o N N 8238 -
Tavish Guota 2022 503 503 [Salarv o N N - -
Raiesh Barla 2022 1733809 234 | Salarv o N N 1125575 -
'Em Kumar Guota 2022 11.07.807 245 | Salarv o N N 7.19.562 -
Viav baiai 2022 390 390 | Salarv o N N - -
Narendra Kumar Rathi 2022 19.47.330 387 | Salarv o N N 1349.043 -
Ritesh Tailar 2022 539 539 | Salarv o N N N -
16 2022 444 159 | Salarv o N N 1285 -
T2 Mahendra Kumar Jain 2022 59.66.796 23.27.628 | Salarv es N N 36.39.168 -
=T Mukesh Dashor: 2022 156 156 | Salarv o N N - -
[ g Deeoak Pati 2022 290 290 | Salarv o N N - -
20 ish Jain 2022 121,990 121,990 [ Salarv o N N N -
[ a1 Dinesh Aoarwal -2023 7.72.39 - [Gratity es N N 772139 -
2 Karan ital 2023 20,00.000 ~[Gratuity fes N N 20.00.000 -
23 a | Karan wital - Gratin fos - - -
24 al Dinesh Kumar Aarawal —[Gratuity fos - - .
325 a Ashish Jain —[Gratuity o - N - ‘The claim filed by the AR for the above 39
2 s ‘Ashok Mishy —[Gratuity o - N —| employees is INR 95,59,807 of which the amount
7 a ‘Mahendra Kumar Jain —[Gratuity o - N — | already held by LIC Trust towards Gratuity is INR
a Tavish Guo — [Gratuity o - N - 57,00,139. The Net amount of claim is INR
a Viay Baiai —[Gratuity o - N — | 38,59,668. As per Section 4(1) of the Payment of
a Raiesh Baria — [Gratuity o - N | Gratuity Act, 1972, a personis eligible for gratuity on
a Narendra Kumar rathi — [Gratuity o - N | termination of his employment after he has rendered
a Abhiram Shanti —[Gratuity o - N —| continuous service for not less than 5 years. Claims
a Aiav Kumar Tiwari - ratuity o - - - of such employees have been rejected ave
34 a Bharat Yadav 08,654 | Gratuity o - N | either not completed 5 years of uninterrupted service|
35 a ‘Bhuwan Sinah - [Gratuity o - N —| orare currently on the payroll of the Company. The
36 a ‘Birendra Tiwarl —[Gratuity o - N —| claim amount which has not been adritted for such
7 a Chhaaan Lal Tak - ratuity o - - - employees is INR 35,78,807.
al Pandit — [Gratuity o - - .
al Umar Rameshwar Yadav — [Gratuity o - - .
al isodiva —[Gratuity o - - .
al umar Pal 96 923 | Gratuity o - - .
al ishnav 24-11-2021 38,590,668 ~ TGratuit o N N 35,78,807 .
al indal — [Gratuity o - - .
44 al tukesh Chauh; — [Gratuity o - - .
45 al — [Gratuity o - - .
46 al —[Gratuity o - - .
7 al — [Gratuity o - - .
al —[Gratuity o - - .
al —[Gratuity o - - .
al — [Gratuity o - - .
al — [Gratuity o - - .
al — [Gratuity o - - .
al — [Gratuity o - - .
54 al — [Gratuity o - - .
55 al — [Gratuity o - - .
56 al — [Gratuity o - - .
57 al — [Gratuity o - - .
58 al — [Gratuity o - - .
59 al — [Gratuity o - - .
60 al —[Gratuity o - - .
61 al 85264 | Gratuity o - - .
2.55.20.800 55.42.293 50.38.678 B 1.49.39.631 -




